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POST-GRADUTE INSTITUTE OF MEDI-
CAL EDUCATION AND RESEARCH,
CHANDIGARH (AMANDMENT)

: BILL*

(Amendment of Sections 3, 5. etc )

SHRI SHRI CHAND GOYAL (Chandi-
garh) : Sir [ beg to move for leave to intro-
duce a Bill further to amend the Post-
Graduate Institute of Medical Education and
Research, Chandigrah, Act, 1967.

MR. DEPUTY-SPEAKER : The ques-
tion is :

“That leave be granted to introduce a
Bill further to amend the Post-Graduate
Institute of Medical Education and
Research, Chandigarh, Act, 1966."

The moticn was adopted

SHRI SHRI CHAND GOYAL :1

introduce the Bill.

MR. DEPUTY-SPEAKER : I find that
Shri Devgun is absent. Shri Goyal.

CONSTITUTION (AMENDMENT) BILL*
Amendment of article 16;

SHRI SHRI CHAND GOYAL (Chandi-
garh) : I beg to move for leave to introduce
a Bill further to amend to Constitution of
India.

MR. DEPUTY-SPEAKER : The ques-
tion is :

“That leave be granted to introduce a
Bill further to amend the Constitution
of India.”

The motion was adopted

SHRI SHRI CHAND GOYAL : I intro-
duce the Biil.
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CEILING ON PROFITS BILL®
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MR. DEPUTY-SPEAKER : The ques-
this is :
“Thnt leave b= granted to introduce a
Bill to provide for the fixation of ceiling
on profits, of certain business houses,
concerns, underiakings, ctc.”

1 he muiion was advpred
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CONSTITUTION (AMENDMENT) BILL*

(Amendment of article 366}
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MR. DEPUTY-SPEAKER : The ques-
tion is :
“That leave be granted to introduce a
Bill further to amend the Constitution of
India.”
The motion was adopted
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CONSTITUTION (AMENDMENT) BILL*
(Amendment of Seveoth Schedale)
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